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the Home Ministry o regularise them, and
for relaxing the rules if necessary ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) There are five Class 1I
Gazetted officers belonging to Scheduled
Caste community working in this Ministry
on ad hoec basis for more than three years
pending finalisation of the recruitment rules,
The question of regularising them will be
considered in the light of recruitment rules
after they have been finalised.

(b) No, Sir.

Trade Agreement between India and
Sudan

3564. SHRI DEVINDER SINGH

GARCHA : Will the Minister of FOREIGN
TRADE be pleased to state :

(a) whether a trade agreement has been
signed between India and Sudan.

(b) if so, the broad features of this
agreement ; and

(c) the names of specific commodities
which will be exported from this country
and of those to be imported from Sudan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) An Indo-Sudan Trade
Arrangement was signed between India and
Sudan under the existing Indo-Sudan Trade
Agreement of October, 1965.

(b) The arrangement is effective for a
period of 18 moaths from July 1, 1971 to
December 31, 1972 and envisages total
trade of the order of about Rs. 112 crores.

(c) The arrangement provides for the
export of tea, jute goods, spices, textiles,
lentils and engincering and other goods from
India to Sudan and the import of cotten,
gum arabic and hides and skias from Sudan
into India.

12 brs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORT
ANCE
Reported shortage of coal In the
Country

SHRI MUKHTIAR SINGH MALIK

1971 (C.A) 120
(Rohtak) : T call the atiention of the
Minister of steel and Mines to the following
matter of urgent public importance and
request that he may make a statement
thereon :

Reported acute shortage of coal in
the country which has affected industrial
production and the building activit

ics.‘.
THE MINISTER OF STEEL. AND
MINES (SHRI MOHAN KUMARA-

MANGALAM) : The level of production
of coal in the country is adequate to meet
all demands. The production during the
last three years, 1968-69, 1969-70 and
1970-71 was 71.4; 757 and 70,7 million
tonnes respectively., The correspending
pithead stocks and the end of the above
years were 595 ; 7.08 and 9.21 million
tonnes, The accumulation of pithead
stocks is due to the difficulty of moving
coal from the producing centres to the
consumers. Consequently there has been a
shortage of coal in the country for in-
dustrial production, building activities,
power generation etc.

Due to the inability of the Railways to
provide sufficient wagons, the despatches of
coal during the last three years have been
falling, During 1968-69, 1969-70 and
1970-71 the addcspatches of coal have been
67.55: 66.17 and 60.50 million tonnes
respectively, The average number of wagons
loaded daily have been 7,895, 8,133 and
7,46 for the last three years. In Bengal/
Bihar coalfields, the wagon supply position
has been much worse than in the rest of
the country. It has deteriorated further
since April 1971,

Tne shortage of wagons has been
attributed by the Rallways to the large-
scale thefts of wires, wagon-parts, signalling
and other equipment and assaults on
Railway staff in the Bengal-Bihar areas, as
a result of deteriorating law and order
situation.

The Government of India are fully
scized of the problem. All possible steps
are being taken in association with the
State Government concerned to tighten and
reinforce  security arrangements in  the
disturbed areas. These steps would, it is
hoped, help In improving the law and order
situation and restore normalcy in the railway
operations soon. As soon as more wagons
are available for the movement of coal, the
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present shortage of coal in the consuming
centres will disappear.
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SHRI MOHAN KUMARAMANGALAM:
So far as the question as to whether any
of the States have asked for permission to
administer and impose restrictions on the
sale of coal is concerned, the Government
of India have not refused permission to any
State Government for imposing any control
on distribution. So far as we are aware, no
such request has been made.

So far as control oo coal prices and
coal distribution is concerned, the hon.
Member is right in saying that the controls
were lifted, 1 think in 1967. As a result
there has been no hardship either to industry
are to consumer. As 1 have made clear in
the statement, the main rcason for the
difficulties today faced by the consumer is
not because there is not adequate coal or
adequate production bul there is the diffi-
culty of transport.

1 am not able to appreciate exactly what
Jhe hon. Member means by referring to
artificial scarcity. If he means by that that
coal is not avilable to the consumer, though
there is adequale production of coal, that
is correct. 1t is not made available to the
consumer duc to the difficuties that we are
facing, which have been explained in the
statement that 1 heve placed before the
House.

So far as fixing a target date by which
the shortage of coal, or the difficulties of
the consumer in gelling coal can be
removed, is concerned, I am afraid it is not
possible to fix any date by which we can
see that the consumer will get coal because
we are repcatedly faciog difficulties, Today
is 30th. Only on the 29th, that is yesterday,
there was a bandh in Durgapur as a result
of which 10,000 wagons were immobilised
in Durgapur-Asansol area. So, we are
faced by wvarious difficulties all the time
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and we have to our best to solve them. All
T can assure the House is that the govern-
ment js devoting its most serious attention
to attempting to solve these problems
that have been created in relation to the
transport of coal.
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SHRI MOHAN KUMARA-
MANGALAM : When the hon. Member
mentions that the law and order situation
is comparatively better in areas like Delhi
or North India and there is no reason why
there should be shortage of wagons, he docs
not appreciale the fact that shortage of
wagons in big areas like Bengal and Bihar
necessarily influences the wagon availability
throughout the country and particulary
in MNorthern India because the wagons are
not just concentrated in one particular area.
If you take the gquestion of transport of
coal it comes mainly from Bengal-Bihar
coalfields and also from Central India
coalficlds. All the wagons have to be
taken as a whole and if there is shortage
of wagons in the eatern part of India that
affects also the position in the rest of the
country. So for as the question of running
passenger trains, I can assure the hon.
Member that passengers in these areas do
also complain about stoppages of trains,
cutting of over-head wires as a result of
which trains are stopped and are not able
to run according to schedule.

SHRI A, P. SHARMA (Buxar): Is
there a real shortage of wagons or are the
wagons being held up ?
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SHRI MOHAN KUMARA-  wrg ®Y 797 3y &+ wft @@ s
MANGALAM : So far as Railway Admi-

nistration's assessment is concerned it does A Famr t fe f1ad & s &

not consider that there is any shortage of
wagons. It says there is shortage in
availability of wagons due to law and order
situation, thefts of various parts of wagons,
theft of copper wire and so on.
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WO WEIIT : Jare ARy Aeg 4
&t faar &r <gr &

W wEAre AT FTA ) g9ig
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THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : I have no
objection in replying to the hon. Member
because it pertains to the Railways. I don't
deny that there is corruption in the
Railways. The only question is how to
trace the culprits and bring them to book.
1 have been making every effort during the

last two months. That the hon. Members
know. The results will be known a little
later.

I am particularly grateful to the hon.
Mecmber for giving me information and 1
will sce that these things stop.  But corrup-
tion does not come in the way of coal
supplies because it may only cause mal-
distribution. Instead of one man getting,
the other man gets. The real thiag is the
wagon shortage. Even if corruption is
completely stopped, there would not be
sufficient coal supply for all the necds of
the country, as my hon. friend said.

The difficulties we are feeling,
you will have to take more serious-
ly, It is the bandh, it is the strike,
etc. that are affecting coal supplies...

(Interruptions) As I said, unless the House,
however unpleasant it may be, faces the
real question...(Inrerruptions) 1In the last
four days, two bandhs have taken place...
(Intrerruptions) One bandh holds up not
only the passenger trains but goods trains
also are held up all over the area affecied
because they are connected. If coal is being
produced 10 miles from Delhi, there would
have been no difficulty. But the coal has
to come from thosc areas where these bar: Ths
and all kinds of criminal activities are going
on and 1 assure the House and the hon.
Member who has highlighted this aspect...

SHRI DAMODAR PANDEY (Hazari-
bagh) : Absolutely incorrect.

SHRI HANUMANTHAIYA : I repeat-
ed this at the metting we had recently and
we propose to take drastic action and we
will see.  (Interruptions)
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SHRI A. P. SHARMA : You seek their
co-operation in not having the bandhs.

SHRI S. B. GIRI (Warangal) : The hon.
Minister has not answered the specific
question of corrupt practices by the railway
officials.

MR. SPEAKER : Kindly sit down. 1
have been watching every thing. The
Minister deserves all sympathy. He isa
good man and he is put to...(Imterruptions)
He has taken a great risk—full of corruption,
full of accidents.

st THTAATT e (9EAT) - wens
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Fraa & B aeer & wwad #1 faer-ara
9 Y ¢, srgar DA A FFRAT
&1 o A A Mer-ar AT &, IT A
¥ F AU 539 T oF sqer @ g
AT ag 3T 9T FATT Tqq @ FIAT § |
affs g A1 @ =ifge fFew &
fFaar srazr gar g

78 w1 T 3—A Ag &% i—fF
wzrzg A1 "awe’ @1 § | 99 aF qaLEIT
Y wage-faedy Afy o7 e aar
afafadi &1 wrd g F Afa @A, 77
AF ag TgrEad W ARl A OF T
awd & | mrfay A9g wW G &7
7 —gq fau fr @G A T aF T
yq aYe & nare F oAl aF AN TG
frar 8, az magdl &1 gaQ fagwal w1
73 73 F7dr 3, 3z 94 F faegw Aw-
Jeg w7 2@ Y, v &1 feade fram
AT & 1 ¥ awg & wowgdd ¥ fag @
& faar st a1 T A AT g |

Wzt 7% FFTAT BT TG, faa
Fifaads a @ 75 & 7 @ @6 ¥ fA
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sifqads & wifes fear sarag & 7
7 9T M-I F & 7 AT T §He
fear & fag ¥ Y dage 5@ & afs
T AW FgE F1 A A @RI
T 9 T I(F qF (F F1gd w1 FA
g w@ie Ia'® am agrA ol 1 ST F
dffgaa ol w9 & Aw-fae AMfa
F1 gHraar $37 & faqg awwe & sar
FTAaTgr F1 & 7 9 Iq@ A 1§ FraaArar
F1 Y, ar gt gl a= T @it )
a3l gard ffmgds = @ wd §
Iq FY A § AR G877 G & |

™ FIU ¥ gAr W H wy &
HFE & | R GCHIT FaA 2TEF A
“g=" Y aFa W F A fAER-
gt § a=a7 Irgn, ar ferfa 2w s
wTag & st wik 3q feafy Y et
AET AT WA | GLHIC AATH AT Y a5
FE F ST FT | 9 FIT TF J7 H
q 3 | IAF WG § AT UF 3 a@A
FY | 9§ §F auTH TEAfEAT &Y IW AT
A HATAG d4T FEATT HATAT AL (AT
FT EF LA FT HAMAF 37 FT 9979
FL | aHT gHIX 3T | RIGX BT FAT 3T
gY 9T} | wie wNgA B OFAT FTOFELC
oy SAar ¥ oftaq 9T 9 var 2, fam
# 79T @ o aFHrd FEIrd A g
qifariie & qe@ETQ FHAL Fgd E i
Frax A w1 agd 7 % 2, 97 fw gardy
qREATE WEATE WeT AFTAT AF AT@T §
W awg ¥ ¥ feasd & zafeg ¥woag
Fgar & fr 17 @Ee, dva mEw ¥ AT
g a1 fast Fgar gam & wifas @
3T FY oY 18y & o @ A1 A Wiy
a1 QAT I | @ 39 I d@d gu A ag
qgar § T &1 §THT aqAE et
a5z #1 A & @ #¢ A F1ger @At
1 weimFT & & o dare gar
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[= TrEarT aedt]
TET AT e T A el 7 wmifE ow o
W dgaw g

(2) = & fe=af Y woma & fou
T CFL AORT FW I A9GA §
e ¥ fy 70 w1 fex wdt 27
TR A A A wf g @ 9w A
o T & ?

(3) ¥ fesdi % 0, gt ot w1
N A ¥ fou st i wwc
T9T aF T E ok 3w Fr ofcomw w@w
frsar 27

R ey g & ag wgan Srgar
£ ¥ty a7 agy ¥few a2, forw ®
FIT IE gHAT FIA &, wrgeT @A § @
arst gEaTel #r AuETR ¥ & fag A
R T Aol w Framege feee
aret gfaarsi #1 feearr & fag o
FraaTgr 1 g P afz gf @y9w w =
wrg?

JUNE

SHRI HANUMANTHAIYA : | hope
you will kindly excuse me if I do not ans-
wer the general propositions that he has
made. The specific point that he has made
is about wagon shortage. The Railway
Administration feels that there is no shor-
tage of wagons.

= TRTAATT WY : Wemer  WEIEA,
T AT ATsE v wg 3% § f
e § W G AR FgT ¥ AR
mEw |

WIS WEiey : WTT FY 7 g Wav ?
Y Y ag arr o A

st ToTrATT et ;- oiw AT faw
9z agt Fa1 fF AW @ oW ww @gi
g s o Ad g7 A e
s agr g ?

MR. SPEAKER : Let not the hon.
Member base his interruption on the basis of
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what was said elsewhere. Let us hear now
what the hon. Minister has to say.

SHRI MOHAN KUMARAMANGA-
LAM : I think it was made very clear by
my colleague and also myself that there is
no shortage in the number of wagons but
in the availability of wagons. That has been
made clear several times, and, therefore,
the hon. Member is not correct in saying
that there is a contradietion between the
statements of my colleague and myself.

SHRI HANUMANTHAIYA : So far as
wagons which have become unserviceable
are conccrned, we have already issued in-
structions for their repairs. As my hon.
friend has suggested, if necessary, we shall
engage more mechanics and more labour,
and I went to see that all these wagons are
put on the track after repairs.

MR. SPEAKER : Wagons will be
nightmare for him for some time.
SHRI CHAPAL BHATTACHARYYIA

(Giridih) : I do not want to cover the
ground which my hon. friends have already
covered. I want only to bring to the notice
of the House the wide repercussions that
this coal transport crisis has generated in
the country. Giridih NCDC collieries are
getting one-sixth of the number of wagons,
all in the name of rational movement of
wagons. Barauni is closest to Giridih and
Giridih should get all the wagons, but
actually it does not get. Giridih got two-
thirds of wagons of the orders from Barauni
and one-third was given to the private sector.
Bot when it come to allotment of wagons,
the ratio was reversed, and two-thirds were
given to the private sector and one-third
for Giridih, and probably there was
money changing hands in it ; all this
was done in the name of rational coal
movement.

Then, normally by the rule of thumb,
the public sector corporation, namely the
NCDC is getting on an average one-sixth
of its requirements. When it comes to all-
otment of wagons for movement of coal
slack or coal dust on which depends the
profitability of each colliery, the bulk of it
goes to the private sector. When the officer
in charge of movement was asked why this
discrimination was there, he insolently
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replied ‘well, that my discretion ; it is none
of your business’. This was how a very high
official of one public sector company
replied to the representative of another
public scctor company.

Now, transport bottleneck has led to
wide repercussions. Normally, the collieries
carry one month’s stock or 6 million tonoes,
but now it has gone up to 74 million tonnes
for Bengal and Bihar and 94 million tonnes
all over India.

Like the influx of refugees, it is going
up by the million mark every month. That
means Rs. 14 crores have been locked up
in pithead stocks. Who is going to foot the
bill 7 Will it be the Private colliery owners or
will it in the form of retrenchment of labour
on the sly by means of lock-outs or lay off
or will it be by defaulting in royalties ? 1
am afraid because of this artifically-genera-
ted coal famine as railway wagons are not
moving, because some officers are not doing
their work and because labour is not pulling
its weight due to the epidemic of bundh,
there is a shift from coal to oil which will
very heavily affect our economy in the shape
of a further drain on our foreign exchange.
The enginecring industry is hard hit. Forests
are cut down and better quality coal seams
get slaughtened.

The Railway Minister has already stu-
died the problem in depth when he was
associated with the ARC and he knows
what to do about it. I have nothing to
suggest except Lo say that in view of the
urgency of the issue and in view of the
circumstances in which we may have to mobi-
lise all our economic resources, he may
consider either reverting back to the coal
allotment prevailing in 1967 or in the new
context constitute a local co-ordinating
advisory committee in the areas concerned
in which the MPS of the region concerned
could have some say so that these incipient
difficulties could be solved on the spot.

SHRI HANUMANTHAIYA : The hon.
member has analysed the Problem cormcll_y
and made a suggestion. I will examine it
and see what can be done.

DR. RANEN SEN (Barasat) : The
Railway Minister has proved to be a
thoroughly useless person, a hopeless Minis-
ter.  (Interruptions).
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SHRI SUDHAKAR PANDEY (Chan-
dauli) : There should be a two-hour dis-
cussion on this because satisfactory replies
have not been forthcoming.

MR. SPEAKER: There has been almost
a debate now. 1 have given that much
latitude. There will be another occasion
when the Ministry’s demands for grants are
discussed.

12.48 hrs.

PAPERS LAID ON THE TABLE

Mysore Fire Force (Cadre and Recruitment)
Rules

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : On be-
half of Shri K. C. Pant, 1 beg to lay on the
Table—

(1) A copy of the Mysore Fire Force
(Cadre and Recruitment) Rules,
1971, published in Notification No.
G. S. R. 163 in Mysore Gazette
dated the 3rd June. 1971, under,
sub-section (3) of section 39 of the
Mysore Fire Force Act, 1964 read
with clause (c)(iv) of the Procla-
mation dated the 27th March,
1971, issued by the President in
relation to the State of Mysore.

2) A statcment explaining the reasons
as to why the Hindi version of the
above Notification could not be
laid on the Table simultaneously,
[Placed in Library. See No. LT-
550/71.]

COMMITTEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS

Third Report

SHRI G. G. SWELL (Autonomous
Districts) : 1 present the Third Report of
the Committee on Private Members’ Bills
and Resolutions.



